=
No.

-[thé of the asseesses

[ Bench)

[ Date of

Heiring

1 / ITA J.6705/~M/2

, Maﬁdav Joglekar

s |Nishith Joglekar, L/H of Latlé Chandrashekhar

Author

] B/AM" 125.08.2026-

- _Before Shri Anikesh Banerjee }LM & Ms. Ratna Dasgupl ta, AM i

b

(ITANo

Name of the asseessee

1y

‘ Bench/

‘Date of ;

| 1TA

Tss83a& |, o
A 13603 /M6 | Mocre Sanjay Patl

Author

“ | B/AM

Hearing!
’ 0-1.09.2036.

TTA [7883/M/26

Hénof:_é H Thakkar B

_BJ/AM

ASSISTMSTRAR

01.09.2026 |

1




IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 09.09.2026
Combination: SMT BEENA PILLAI, JM & SMT. RATNA DASGUPTA, AM
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IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BEN CHES, MUMBAI

Orders ready for Pronouncement on 09.09.2026

Combination: SHRI ANIKESH BANERJEE, JM & SMT. RATNA DASGUPTA, AM
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